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ctDtut of the fac"t that tlie" reserve-
"lion quota ot 15 percent for Sc-hedul-
ed Castes and 7-1)2 percent for Sch~-
Quled Tribes is applicable with refer-
IDee to the number of vacancies fill-
ed 1n a year and is not related to the
~tal atrength of stWf in a cadre.

'd) Direct recruitment of Division-
11 Medical Oftlcers Is made through
VDlon Public Service Commission
who apply relaxed standards for
considering Scheduled Caste/Sche-
duled Tribe candidates. Reserved
vacancles which are not filled are
carried forward and readvertised ':In
accordance with extent instructions.
.The reservation for Scheduled Caste/
8eheduled Tribe in promotion has
laeen introduced recently and Jhis
wm be followed when promotions to
JHvisional Medical Offlcers from
amongst Assistant Medical Officers
are made.

Extension to Class n Section Officers
In Railway Board

1'1(0. SHRI G. P. YADAV: Will
tbe Minister of RAILWAYS be
pleased to state:

(a) the names of class Il Section
Ofticers in Railway Board's office who
have been given extension in service
andlor re.employment beyond the age
Of 58 years since 1974; and

(b) the names of those who would
be completing the present term of ex-
tension in s'ervice andlo- re-employ-
ment during 1975 on attaining the age
of 59 years?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS ""(SHRI
BUTA SINGH): (a). While no Sec-
tion Officer has been given re-em-
ployment, the following Section
Officers have been granted extension
of service since 1974:-

(1) Shri V. J. Patki

(ii) Shri R. S. Saroha

(iii) Shri S. K. Dubey

(b) The following- Section OtBc~s
would complete the present tlerm of
utension in service during 1975 " on
attaining the age of 59 years:-

(i) Shri v. J. Patki
(ll) Shri R. S. Saroha.

Doubling of Railway Track between
Delhi and Garhi Harsaru and

Rewarj Khalilpur line

8741. SHRI MUKHTIAR SINGH
MALIK: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether six trains cross one
another between Garhi Harsaru June-
tion and Khalilpur railway stations
on Delhi-Rewari line and whether a
train is delayed by the late arrival of
another train; and

(b) if so, the reasons for not doubl-
ing this portion of railway track?

THE DEPUTY MINISTER 'IN THE
MINISTRY OF RAILWAYS (SIiRI
BUTA SINGH): (a) No, as per sche-
dule only 5 up trains cross with 5
Down trams at stations between
Garhi Harsaru Junction and Khalil-
PUr station on Delhi-Rewari section.
On single line section detention to
one train for crossing with the other
in the event of one of the two trains
running late is inevitable.

(b) As the conversion of the entire
metre gauge section from Delhi to
Sabarmati including Delhi-Rewari
section to Broad Gauge is under
consideration, doubling of the Khalil-
pur-Garhi Harsaru single line portion
of the metre gauge is not being con-
sidered at present.

Dismissal of class IV oftlciaIs under
Dy, C.M.E. Izatnagar (NIJrth Eastern

Railway)

8742. SHRI MOHAN SWARUP:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether more than one class IV
officials were removed from service,
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under the Dy, Chief Mechanical Ea* 
<gta#t, NJB. Railway featnagat, by the 
'ititiA* person who iftade enquiries 
•gainst them under the Discipliiiary 
Appeal Rules;

(b) if so, whether the provisions of 
"elevant articles of the Constitution 
*f India and the directives issued by 
Mie High Court, holding the above 
Action Ultra-vitres were violated in 
their cases;

(e) if so, the reasons therefor; and

(d) whether any appeal has been 
preferred by the affected officials, if 
so, how has the same been disposed 
of, if not, reasons for delay in settle
ment of their cases?

THE DEPUTY MINISTER TN THE 
MINISTRY OF RAILWAYS (SHRI 
BUTA SINGH): (a) to (d) Informa
tion is being collected and will be 
laid on the table of the Sabha.

¥

World Bank Loan to Indian Railways

8743. SHRI S. N. MISRA: Will th° 
Minister of RAILWAYS be pleased 
to state:

(a) the amount of loan received by 
the Railway Board from the World 
Bank during the last three years, 
year-wise; and

(b) whether the loans have been 
properly utilised and if so. the projects 
on which these loans have been re
ceived?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
BUTA SINGH): (a) and (b).
1 No loans have been received 
from the World Bank during the last 
three years. However, two credits 
aggregating to f  155 million (equiva
lent to about Rs. 118.60 crores) have 
been received by the Indian Railways 
during the last three years from the

International Development *R M *r 
tion, an affiliate of use World Bank,
as indicated below.
'--------------------- ---------------------- ---------
Agreement No. ard Amount in Ameuntotk 

date US Dollars
(in Mfllior^

(in crores)
'-------------------— —------------ - "i H> "
280-IN  dart id *4- 1- 72* '75 -oo *'&■(&

4 4 8 -IN dated 3 1 -1 2 - 7 3  8o-co 6 4 *co
155-00 t j 8'<So

2. Credits from the International 
Development Association carry no 
interest but only a service charge of
0,75 percent' per annum and are re
payable in 50 years with a mor&tc* 
rium On repayment for the first ten 
years.

3. These credits have been obtain
ed in connection with Indian Rail
ways’ programme for rehabilitation, 
modernization, expansion and in
crease in capacity and are utilised for 
the import of components and raw 
materials for the manufacture of 
rolling stock, items for track renewal 
and bridge works, Line capacity 
works, signalling and electrification 
schemes and Plant and Machinery.

Proposal to introduce corridor system
in local trains to prevent crimes

8744. DR. RANEN SEN: Will the 
Minister of RAILWAYS be pleased 
to sitate;

(a) whether West Bengal Govern, 
ment have made a proposal to his 
Ministry to introduce the corridor 
system in local trains as 8 measure 
to prevent crimes in local trains; and

(b) if so, salient features o f  the 
proposal and the reaction of tha 
Ministry thereto?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
BUTA SINGH): (a) No.

(b) Does not arise.




